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and China is likely to have its impact on the imports and exports of other countries,
including India and may bring about a shift in their bilateral trading patterns and
displacement of their bilaterally traded commodities to other countries. The retaliatory
tariffs between US and China provides a window of opportunity for enhancing India’s

exports to China and US, particularly in products in which India is competitive.

(b) India believes in rule based trading system for promoting free and fair trade.
India has robust economic ties with US as well as China and the economic relations
are strengthened through continuous bilateral engagement for a mutually beneficial

outcome.

{c) There should not be much impact on Indian 1mports due to Sino-US tanffs

imposition, as both countries have increased tariffs directed at each other.
Retaliatory import tariffs on products from the US

2273, KUMARI SELJA: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

{a) whether Government has taken any steps to impose retaliatory import tariffs

on the US products;
{b) 1if so, the details of the products;
{c) 1if not, the reasons for the same; and

{d) the details of the revenue Government anticipates to earn as a result of the

tariffs being imposed?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI C. R. CHAUDHARY): (a) Yes, Sir.

{b) The Government has i1ssued a notification on 20th June, 2018 for imposition
of additional duty on 29 products originating from United States (US) in response to
US levy of global tariff of 25% and 10% on certain steel and aluminium products,
respectively, under Section 232 of US Trade Expansion Act of 1962. The 29 products
on which India notified additional duties include apples, chickpeas, lentils, almonds,

walnuts, diagnostic reagents, phosphoric acid, Iron and steel products, boric acid, ete.

{c) The implementation of the notification dated 20th June, 2018 has been
extended keeping in view the ongoing bilateral discussions with the US, for a possible

agreement on identified trade issues of mutual interest.

(d) The estimated additional revenue as a result of additional duties is around

USD 241 million per annum.



